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{c) the norms set for spending the allocated amount?

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): (a) to (¢) The Government took several decisions
in respect of the follow-up action on the recommendations of Sachar Committee
report aimed at improving the socio-economic conditions and enhancing opportunities
for education, economic activities as well as employment through existing and new
schemes. This is in addition to the benefits given under the Prime Minister’s New
15 Point Programme for the Welfare of Minorities (PM’s New 15-PP).

The follow-up actions on the decisions of the Sachar Committee recommendations
is a process of on-going nature and the status including the scheme-wise allocation,
State-wise for the last three years are available on the website of this Ministry www

minoritvafiairs.gov.in.
Tribal Youth Exchange Programme

3030. SHRI DILIP KUMAR TIRKEY: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

{a) what are the details of the Tribal Youth Exchange Programme conducted by
the Ministry; and

(b) how many ftribal youth have participated in these programmes till date, the
details thereof, year-wise and State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI VIJAY GOEL): (a) Nehru Yuva Kendra Sangathan has been organizing
Tribal Youth Exchange Programme for the development of tribal youth with support
{under the scheme) of Minmistry of Home Affairs, Government of India from the year
2005-06. These Programmes are organized in collaboration with Central Armed Police
Forces (CAPFs) viz. CRPF, BSF, SSB and ITBP. Selected tribal youth from districts
affected by Left-Wing Extremist in the States of Chhattisgarh, Jharkhand, Odisha,
Andhra Pradesh, Telangana, Maharashtra, Bihar, Uttar Pradesh, Madhya Pradesh and
West Bengal are taken to other parts of the country. The Programme aims to:—

{1) sensitize the tribal youth to rich cultural heritage of the country;
{(11) enable them to appreciate the concept of umty in diversity;

{ii1) expose them to development activities and technological/industrial advancement
in other parts of the country;

{(iv) enable them to develop emotional linkage with the people in other parts of
the country;
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(v) develop their personality by enhancing their understanding of the core life

skills;

[RATYA SABHA]

{v1) identify their skill development needs; and

{vil)provide them necessary career counseling.

{b) Details are given in the Statement.

Statement

Unstarred Questions

No. of tribal youth participated in Tribal Youth Exchange Programme (TYEF)

till date, year-wise and State-wise

Sl.  Programme — Year  Name of Venues No. of Participating States
No. Participants
1 2 3 4 5 6
1. 1st TYEP 2005-06 Bhartiyam Gram, 176 Bihar, Tharkhand,
Nizamudeen, New Delhi Chhattisgarh
2. 2nd TYEP 2009-10 <Chennai 180 Chhattisgarh, Andhra
Pradesh, Odisha
3. 3rd TYEP 2010-11 Bhopal (Madhya 1000 Andhra Pradesh,
Pradesh), Vadodara Bihar, Odisha, West
{Gujarat) and Hyderabad Bengal, Chhattisgarh,
(Andhra Pradesh) Tharkhand Uttar
Pradesh, Madhya
Pradesh, Maharashtra
4. 4th TYEP 2011-12 Bengaluru and Kolkata 842 Andhra Pradesh,
Maharashtra, OQdisha,
West Bengal,
Chhattisgarh,
Jharkhand, Bihar,
Uttar Pradesh,
Madhya Pradesh
5. 5th TYEP 2012-13 Alwar (Rajasthan), Pune 1734 Chhattisgarh,
{Maharashtra), Maysore Jharkhand, Odisha,
(Karnataka) and Bihar
Gangtok (Sikkim)
6. 6th TYEP 2013-14 Nagpur (Maharashtra), 1248 Chhattisgarh,

Thiruvananthapuram
(Kerala), Bengaluru
{Kamataka),

Bhubaneswar (Odisha),

Delhi

Jharkhand, Odisha,
Bihar
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1 2 3 4 3 0
7. 7th TYEP 2014-15 Hyderabad, Bangalore, 2317 Chhattisgarh,
Delhi, Jaipur, Jharkhand, Odisha

Chandigarh, Chennai,
Kolkata, Guwahati,
Pune and Ahmedabad

8. 8th TYEP 2015-16 Hyderabad, Bangalore, 1990 Chhattisgarh,
Jaipur, Chennai, Jharkhand, Odisha
Kolkata, Guwahati,

Pune, Amritsar, Varanasi

and Ahmedabad
9. 9th TYEP 2016-17 Vadodara, Jaipur, 1995 Chhattisgarh,
Lucknow, Hyderabad, Tharkhand, Odisha,
Chennai, Pune, Andhra Pradesh,
Bengalury, Jammu, Telangana,
Shimla and Delhi Maharashtra, Bihar
Totan 11482

Conversion of vacant land for sports activities

3031. SHRI SHANKARBHAI N. VEGAD: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

{a) whether Government proposes conversion of vacant grounds in metro cities

for sports activities; and
{b) 1if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI VIJAY GOEL): (a) No, Sir. There is no specific proposal for

conversion of vacant grounds in metro cities for sports activities.
{b) Does not arise.
Recruitment of coaches for sports facilities in rural areas

3032. SHRI K. C. RAMAMURTHY: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

{a) the facilities created by Government of India in rural areas for sports

development;

{b) the details of stadiums and facilities available in rural areas, District-wise

and State-wise;



